
BEFORE THE NATIONAL GREEN TRIBUNAL, SOUTH ZONE

ORIGINAL APPLICATION NUMBER 151 of 2025 (SZ)

[Earlier OA 315 of 2025 (PB)]

IN THE MATTER OF

Tribunal on its own motion SUO MOTU
based on the News Item in The Bangalore
Mirror dated 06.06.2025 tiled “Thuralli
is choking under mounds of garbage”

Versus

Central Pollution Control Board
Through its Member Secretary,
Delhi and ors ... Respondents

AFFIDAVIT ON BEHALF OF R 3 - KARNATAKA STATE

POLLUTION CONTROL BOARD

P A P E R B O O K

[PLEASE SEE INSIDE FOR INDEX]

DEVRAJ ASHOK

COUNSEL FOR KARNATAKA STATE POLLUTION CONTROL BOARD
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PLACE: BENGALURU

DATE: 26.03.2026

THROUGH COUNSEL

DEVRAJ ASHOK
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